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pl~sed to re(er to p.ra 27 o.f bis Bu~t 
~" reprdins measures to deal with sick 
unit~ and state: 

(a) when the proposed Board for Finan-
cia,! aqd Industrial Recons~ru~ti()n will be set 
~ aqd ot~r measures will be taken; 

(b) whether it is correct that Pure Drinks 
Pwt. Ltd., Pure Drinks (Calcutta) Ltd., 
Southern Bottlers, Punjab Beverages, Mohan 
Machines Ltd. and Mohan Bottling Co. are 
all sick units; 

(c) whether it is also a fact that Punjab 
and Sindb Bank and Punjab National Bank 
and the financial institutions have advanced 
large sums of money to these companies and 
continue to do so; and 

(d) what action is proposed to be taken 
to change the management and to stop giving 
any more leans to these companies and com-
panies promoted by this management .? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY): (a) Enactment of 
legislation for setting up a Board for Indust-
rial and Financial Reconstruction is under 
the consideration of Government. 

(b) to (d). In accordance with provisions 
of the statutes governing public sector banks 
and financial institutions and a]so the Pub-
lic Financial Institutions (Obligation as to 
Fidelity and Secrecy) Act, 1983, information 
relating to individual constituents of the 
public sector banks and public financial ins-
t~~u.t.ions cannot be disclosed. 

Proposal to make National Mineral 
Del'eJopIDent Cor~ratioD a Subsidiary 

of "Minerals and Metals Trading 
Corporation 

-619. PROF. RAMKRISHNA MORE: 
SHill Y ASHWANTRAO 
GADAKH PATIL: 

Will the Minister of STEEL, MINES 
AND COAL be pleased to state : 

(a) whether t~e National Mineral Deve-
lopment Corporation is being ma~e a sub-
sid'iary "of the Minerals and Metals Trading 
~Q.r,m>"a~p. an!~ I 

(b) if so, the reaS(>ns therefor? 

THE MINISTER OF ST~EL, MINES 
AND COAL (SHRI YASANT SATHE) : (a) 
No, Sir. 

(b) Does not arise. 
, . • [Trans lat ion] 

Misuse of Import Lice~s by Small 
Scale Industrial Units 

*620. SHRI C. D. GAMIT: Will tbe 
Minister of COM MERCE be pleased to 
state: 

(a) whether any complaints have been 
received about misuse of the import licences 
by th~ small scale industrial units in Gujarat; 

(b) if so, the details thereof and the 
particulars of such industrial units which 
have misused import licences; 

(c) whether any penal action has been 
taken or is proposed to be taken against 
these units; and 

(d) if so, the detaiis thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA) : (a) Yes, Sir. 

(b) to (d). The matter is being investigat-
ed and necessary action will be taken de-
pending upon the result of investigation. 

[English] 

World Bank Aided Projects 

*621. SHRI O.S. GHOLAP: Will the 
Minister of FINANCE be pleased to state: 

(a) whether for the projects which are 
taken up by States with the aid of World' 
Bank loans, the Union Government gives 
only 70 per cent of the amount which they 
get from World Bank; 

0» .if so. the reason why 100 per cent of 
the loan is not given; and 


